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ed under Section 120 of the Indian Railways
Act. Train Conductors, Guards, Travelling
Ticket Examiners, Coach) Attendants, Ticket
Checking Staff, etc. have been instructed to
enforce this rule strictly.

Sale of alcoholic drinks at railway
stations

1019. SHRI JAGANNATH SITARAM
AKARTE: Will the Minister of RAILWAYS
be pleased to state:

(a) whether it is a fact that beer, wine
and other alcoholic drinks are sold freely
at railway stations between Vascodagama
and Miraj; and

(b) if so, what measures Government
propose to take to prevent this violation
of rules regarding non-sale of beverages
at railway stations?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI C. K.
JAFFAR SHARIEF): (a) No, Sir.

(b) Does not arise.
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